II Reported scarcity

MR. SPEAKER: 1 have already al-
lowed that one. Please sit down. Now,
Shri K. A. Rajan—calling attention
motion,

11.09 hrs.

LALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED

SCARCITY OF DIESEL AND

KEROSENE

SHRI K, A, RAJAN (Trichur): Sir, I
¢all the attention of the Minister of
Petroleum, Chemicals and Fertilizers
to the following matters of urgent
Ppublic importance and request that he
may make a statement thereon:—

‘The reported scarcity of diesel
and kerosene o0il jn the country and
the steps proposed to be taken by
Government in the matter.’

THE MINISTER OF WORKS AND
HOUSING AND PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI):
8ir: Hon'ble Shri K. A. Rajan and
other Members have called the atten-
tion regarding the reported scarcity of
diesel and kerosene cil in the country
and the steps proposed to be taken by
the Government in the matter. The
position is indicated below.

The demand for petroleum products,
particularly High Speed Diesel (HSD),
has been growing at a very high rate.
Thus while the annual growth rate for
HSD was 8 to 9 per cent until 1977-78,
it rose to a little over 11 per cent in
1978-79 and it was around 16 per cent
during the first half of the current
financial year. Inspite of growth in
e HSD sales being as high as 16 per
eent, which rate is much higher than
the growth rate in the past, reports
ctoncerning HSD shortages have been
received. These shortages are prima-
rily on account of HSD demand being
abnormally high due to factors such as
Increased transportation of goods in
bulk by road instead of by rail over
Jong distances, shortfalls in power
availability leading to the employment

9t captive diesel generating sets, in-
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creased demand of the product for ag-
ricultural pumps and unprecedented
drought conditions in various parts of
the country on account of failure of
monsoons, Keeping in view the high
price of petroleum products, difficult
availability of the product even at
high prices in the international mar-
ket and the transportation constraints,
the State Governments were advised
in September 1979 that supplies of HSD
during the period Octeber 79 to March
80 will be maintained at a level of 5
per cent higher than the actual sales
in the preceding year. However, keep-
ing in view the increased demand of
HSD on account of drought, ghortage
of power, increased use of diesel gene-
rating sets, additional allocations over
and above the quota fixed earlier have
been made from time to time. Thus
original allocations of 652,000 tonnes
HSD for the month of October for all
States and Uniion Territories was rais-
ed by 100,000 tonnes. Similarly, the
original allocations of 700,000 tcnnes
and 720,000 tennes for the month of
November and December respectively
were raised to 781,000 tonnes and
808,000 tonnes respectively,

The State Governments were re-
quested through the letter dated 11th
September, 1979 to devise exsuitable
priorities as regards use of HSD and
make allocations accordingly within
the overall quota for the States. They
were also advised to accord the high-
est priority to agriculture in the mat-
ter of supply of HSD. The State Gov-
ernments were further asked to take
effective steps either by promulgation
of control orders under the Essential
Commodities Act or otherwise to en-
sure that blackmarketing and other
malpractices may not take place. Thege
instructions to the State Governments
were followed up by meetings Theld
with Civil Supplies Commissioners of
different State Governments and Union
Territories. In these meetings, the
need for devising effective system of
distribution as well ag for curbing
malpractices was particularly empha-

sised.

As regards kerosene about 45 per
cent of the total requirement of about
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4 million tennes tfo be consumed in the
country during 1979-80 is to be im-
ported from outside. The availability
nf the product in the international
market had also been difficult, and
keeping in view the difficult availabi-
lity of the product and the transporia-
tion constraints, fhe kerosene alloca-
tions to different States and Union
Territories were maintained at th2
level of actual sales last year without
allowing any growth in consumption.

The main problems in regard to HSD
and kerosene supplies have been as
follows:—

(i) The most immediate and crtti-
ca] problem facing the country in
regard to supply of petroleum pro-
ducts is continued disturbed politi-
cal situation in Assam, The refine-
ries in Assam were closed since 27th
December. Besides, the Barauni re-
finery in Bihar also remains closed
gince 2nd January. There have been
stoppage of movement of petroleum
products as well as of crude oil from
out of Assam since the last week of
last month. The North-eastern States
are today facing acute problems of
petroleum products of availability.
Besides, the closure of Barauni re-
finery had led to serious problems of
diesel and kerosene availability in
Bihar and U.P. as well as in other
parts of Northern India.

(iiy In recent months th,re have
been serious dislocations in the func-
tioning of the ports in different parts
of the country., The ports which
have been mainly affected are Bom-
bay, Haldia and Madras. For in-
atance, in December 1979 alone the
strike in Bombay Port Trust for 18
days led to total closure/reduction
in throughout of the two refineries
in Bombay as well as essential
~movement of petroleum products,
mostly from Bombay to other port
locations of the country. There weré
production 1losses of about 30,000
tonnes of kerosene and 60,000 tonnes
of HSD in Bombay refineries as a
result of this.

(CA)

(iii) There have also been serious
transportation constraints for move-.
ment of petroleum products from
the main feeding phases to the con-
suming locations, The total rail
movement of petroleum products by
tankwagons has not registered any
growth in the last 2 years due to a
number of factors. As g result, the
upcountry Tocations which have te
mainly depend on rail transporta-
tion of petroleum products suffered
very badly in respect of diesel and
kerosene availability.

As far as the railways are concern-
ed, they are giving the maximum pos-
sible number required for this but the
total availability appears to be less.

The situation regarding diesel and
kerosene availability, particularly in
Northern and North-Eastern India is
very critical. The following steps have
been taken to meet the situation:—

(i) Adequate imports of HSD and
kerosene are being organised fo en-
sure that sufficient stocks are avail-
able at the main port locations to
take care of the full requirements of
these two products in the country. In
addition to the imports that have
already been organised and are ex-
pected to be received in the coming
months in country, further imports
of the products will be organised so
that there is nc dearth of availabi-
lity of these products at the port lo-
cations.

(ii) Following the disruption in
production in Barauni refinery and
movement of petroleum  products
from out of Assam, certain steps
have been taken for movement of
products from alternate sources.
The pumping of products like diesel
and kerosene from Haldia through
the HaldiarHarauni-Patna-Mughal~
sarai-Allahabad-Kanpur pipelite hws
been maximised in the last weeks.
Discussiong have also been held with
the Railways to move additional pro-
duct by rail to these locations to the
extent possible. However, the total
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availability inspite of these alterna-
tives arrangements falls short of the
deficit that has been created by clo-
sure of Barauni refinery and move-
ment of petroleum products from out
of Assam. The concerned State Gov-
ernments have already been advised
about the reduced availability of
products and they have been reques-
ted to ensure the best possible distri-
bution of the available products.
The responsibility for distribution
of petroleum products within the
States is with the State Govern-
ments. They have already been re-
quested to take effective steps for
curbing anti-social practices like
black-marketing etc. which are us-
ually experienced in times of short-
ages. The State Governments have
powers under the Essential Commo-
dities Act to take action against
such malpractices. A meeling is also
being arranged on 29th January with
Chief Ministers and Chief Secretaries
and Secretaries of Civil Supplies of
certain States to go into the various
matters regarding equitable didtribu-
tion of the available products.

(iii) Discussions have been held
with Railway and a meeting is fixed
today with the Minister of Railways
to consider the extent possible, the
rail movement of petroleum products
in the country, It must be remem-
bered that even if adequate imports
of products like diesel and kerosene
are organised, making them gvailable
at the consuming locations to the
sufficient extent will necessarily de-
pend upon our capacity to move the
products to these locations.

The demand for petroleum products
is rising very fast for a number of
reasons. Whatever possible is being
done to improve the availability of
petroleum products and remove the
constraints that are now standing in
the way.

SHR1 K. A. RAJAN: I heard the
statement read out by the hon. Minis-
ter with rapt attention. I can very
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well understand the over-all position
rbggrding petroleum porducts in our
¢ountry, especially in the light of the
world market position and all those
things. I can also appreciate the bot-
tleneck that has arisen regarding the
transportation of these products and
the peculiar situation that has arisen
in the northeastern region. That also
he has very well stated. But, what-
ever be the availability of”this mate-
rial, T wish to stregs that it is more
a question of distribution,

Scarcity is quite evident and the
black market prices are rising even to
Rs. 5 per litre of kerosene in certain
regions. It has been reported widely
in the press. Kerosene as well as
diesel shortage has its own impact on
ehe over-all economy of the country,
especially agriculture. My purpose in
calling the attention of Government is
just to impress and urge upon them to
see that a proper distribution system
is evolved, so that priority is laid
down and the country does not sufler.
To make it easy for the Minister to
reply, I am just dividing my question
into parts:

(a) How doeg the Government
propose to meet the ever surging de-
mand for the petroleum products es-
pecially in the light of the disturb-
ing situation in the northeastern
region? '

(b) What is the estimated growth
in demand for kerosene and diesel
in 1980 over 19797

(¢) What is the criterion adopted
for the distribution of kerosene and
diesel for the different states?

(d) Has the Government laid
down any priority consideration in
the matter of supply of kerosene and
diesel?

(e) What concrete steps are being
taken for the fair and proper distri-
bution of kerosene to the rural poor
and diese] to the -agriculturists?

SHRI P. C. SETHI: I am thankful to
the hon. Member for putting very good
questions with a view to elicit proper
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information. As a matter of fact, as
far ag the northeastern region is con-
cerned’ as I have pointed out, the
difficulty is two-fold. One is, Assam
refineries are closed and the ONGC'’s
oil wells are closed. There is picket-
ing and one of our best officers has

been killed and people are not allowed

to go and work on the oil wells as well
as in the refineries. Fortunately, two
days before, Gauhati refinery had just
started working and we hope that all
-concerned will help us in bringing the
situation to normalcy in Assam and we
also hope that the other two refineries
will also commenge working shortly.
As soon as the oil wells start working,
instead of pumping oil from Haldia we
would be able to pump it from Assam.
The capacity of the pipe line which
takes the crude oil from Assam to
Barauni is much bigger than what is
available from Haldia to this side.
Instead of that, although the pipe line
is long, we are trying to meet the
situation by pumping ‘whatever capa-
city we cap pump from Haldia. But
there is another difficulty also. If we
want to send road tankers from this
side,—most of the tankers and other
commeoedities which are likely to go to
Assam’are lying at Siliguri or at cer-
*tain other points—they are afraid that
once they enter, either the driver will
be killed or the vehicle will be burnt.
A large number of vehicles consisting
not only of this, but also other pro-
ducts which are required in Assam,
are on the border of Assam at present.
Therefore, in consultation with the
Home Ministry, adequate steps are
being taken to meet the situation, The
Railwayg are supplying the maximum
number of tankers available with them
and the Railway Minister, since he
took charge is fully seized of the mat-
ter and we are very much thankful to
him. But, at the same time, I must
say that the growth rate with regard
to consumption has been from 8 to 9
per cent and from 9 to 16 per cent and,
ag compared fo that the growth rate
of the tankers has not been commen-
surate with thig growth rate with the
result that tankers are not able to
meet the requisite demand. We are
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also trying to find out whether we can
take tankers from certain areas which
are also very useful. For 15 or 26
days if we can draw tankers from
there, we can use these tankers to
send these products, from other ports
to the north-eastern region. We are
on that exercise and I can assure the
hon, Memberg that we will try to give
results ag early as possible, in no more
than 15 to 20 days at the most.

Ag far as the estimated growth rate
is concerned, as I have said, it was 8
to 9 per cent last year and this year,
it is in the vicinity of 16 per cent.
The growth rate is increasing every
day because on account of the closure
and shortage of electricity, diesel is
being diverted to agricultural ope-
ralions also, Besideg that, every year,
in the agricultural sector, new pump-
ing sets are coming up and, therefore,
diesel is required to meet that demand.
The road transport is also increasing
in a big way. The growth rate of
road transport is also very big. So,
all these factors agre there. An exercise
in depth is being undertaken to take
care of the whole gituation,

Ag far as the criteria for distribu-
tion are concerned, we have taken the
criteria of the last year's consumption
when the availability was at ts peak
Apart from that although we should
have added 10 per cent growth but in
view of these difficulties and shortages,
it has not been possible, According 1o
the allocations that were made last
year, we have taken into account only
5 per cent growth and, to that extent,
we are definitely in shortfall. The allo-
cationg to the States are made on this
basis, that is, on the basis of what we
have given them in the last year and,
over and above that, 5 per cent more.
This is the position,

I would like to explain that making
an allocation and making it available
are two things. Allocation is one
thing but actual receipt is a different
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thing. On account of the various con-
straints which I have mentioned, actual
receipts in every State are not to the
extent the allocations are made. There
is ashortfall. Particularly in the
north-eastern region, the situation is
very difficult. For example, I would
like to state that n Madhya Pradesh,
we are supplying all these products
from Vizag and there is no difficulty.
The total allocation for diesel in Ma-
dhya Pradesh was in the vicinity of
16,500 tonnes and the shortfall in ac-
tua_l receipt was hardly 1500 tonnes.

Then, we see that on account of
the non.cooperztion of the State Gov-~
ernments in having effective control
over the distribution system, the mal-
practices go on and in spite of the
availability, the situation is bad. For
that, the Sfate Governments are res-
ponsible. If they take stern measures
under the Essential Commodities Act
and also make use of the Ordinance
which i1s going to take the shape of
the law, particularly in these areas. I
think, 50 per cent of the difficulties
would be over. According to the re-
ports from many pecple coming and
telling me, it is a common knowledge
that petrol pumps remain closed dur-
ing the day:; they operate during the
night. Anybody whp pays a higher
premium gets priority and others stand
in the queue.

Similar ig the position in respect of
kerosene. Kerosene is not reaching
remote vllages because of the mal-dis-
tribution system. Whatever the hon.
Member has said with regard to kero-
sene—it may be Rs. 5 a litre in his
area but in my area also...(Inter-
ruptions),

SHRI JYOTIRMOY BOSU (Riamon
Harbour): It is Rs. 8 in my area.

SHRI P. C. SETHI: You are  big
man; you can afford to pay! (Inter-
ruptions)

As regards the steps are concerned,
in my maip statement 1 have enume-

rated the steps that we are taking.
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SHRI P. C. SETHI: For the benefit
of the Hon. Members from the South,
think the Hon.
mind if I reply in English.

As far ng thig 20 per cent ‘Katoty
which the Hon. Member has raised is
concerned, I would like to make it
very clear that after the assumption
of office by the Government on
14-1.1980 no ‘katoti’ has been done by
this Government. Actuaily, the Ka-
toti’ wag done by the prepious Gover-
ment on 5th Jan. 1980. Therefore, as
far as this ‘Katoti’ ig concerned, we
are not responsible for it. It -was
exactly on the 5th before the results
stateg coming that the previous Go-
vernment made this reduction of 20
to 25 per cent.

Then, I would also like to add, in
this connection, that the Hon. Member
is right that proper priorities ‘were not
given. What happened in States like
Uttar Pradesh is that there are com-
plaints that equitable distribution to

‘8 .
2%

Member would not

-
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all the Districts was not made. Now,

I will have to go into the complaints,
but it is reported that the bulk of the
supplies has been diverted to Western
U.P. while the Jhansi Division and
eastern U. P. was kept dry.

Similarly, with regard to the instruc-
tions which the previous Government
has issued, though it claimed to be the
greatest supporter of Kisans, they
could not get it implemented because
they were only violating popular slo-
" gang for the Kisans. They never paig
any heed to this. This is the State
Government’s subject, and the State
Government never paid heed to it.
" But 1 can assure the Hon. Member that
we have calleq a meeting of the Chief
Ministers the Chief Secretarjes and the
Civil Supplies Secretaries on the 29th
. of this month. The matter is so ur-
gent that the Prime Minister herself
is very much concerned about it and
she herself is dealing with the subject
every day. She is having discussions
with the concerned persons in the Min.
istry. We have called this meeting
and we are serious about it. The State
Governments would not implement the
Ordinance which is already in exis-
tence, but it will now take the shape
of law and if they indulge in malprac-
tices and unever distribution, then we
will have to find out ways and means
to deal with these issues.

SHRI R. K. MHALGI (Thane): Sir,
I have dividedq my question into three
parts. The first part is whether the
shortage of kerosene and HSD has
been due to reduced supply of import-
ed kerosene from Soviet Russia, whe-
ther Russia has reduced the supply of
kerogene against ity commitment and
if so, the reasons ecommunicated to
Ir_udia, Part (b) is- whether any re-
tices and unever distribution, then we
search js being made for an alterna-
tive*fuel. Part (c¢) ig this; with the
Government ig thinking of raising the
prices of gas cylinders used for domes=
tic purposes and also of kerosene; this
step of Government will definitely be
throwing petrol in the flames of dis-
content of the common man; may I,
therefore, know whether Government
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really intends to raise the prices of
domestic gag cylinders and of kero-

sene?

SHRI P. C. SETHI: Although gas
cylinders do not come under the orbit
»f this question, I would be very hap-
ny to inform the hon. Members of this
House as well as the hon. Members
of the other House that today we
have passed orders to give gas ‘chulies’
to all the Members of Parliament in
Delhi as well as in their constituen-
eles.

SHRI R. K. MHALGI: I am speak-
ing about the common man,

MR. SPEAKER: His question is
whether you are trying to raise the
price or not.

SHRI P. C. SETHI: I know wheve
the shoe pinches.

Again, the hon. Members seems to
be absclutely misinformed that there
is any shortfall with regard to supply
from the USSR. The USSR is stand-
ing by the commitment which they
have made. We are getting regular
supplies from the USSR. This is, I
think, a deliberate propaganda.

As far ag the alternative fuel is con-
cerned, this is a complex question; this
and other such questions will have to
be dealt with by Science and Techno-
logy. Of course, we would be in the
picture, and we are prepared to assist
the Departments concerned who will
think over this.

SHRI R. K. MHALGI: My one ques-
tion has not been replied to—about
raising the price of kerosene which
will affect the common man.

SHRI P. C. SETHI: As far as the
orice of kerosene is concerned, it is
Rs. 1.50 mow. But on account of mal-
available at
Rs. 1.50. For example, I would like to
state that in Madhya Pradesh, apart
from Rs. 1.50, the State Government
has put additional charges on account
of transportation of Rs. 27, with the
result that the Government price in
Madhya Pradesh is Rs. 168 and not
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Rs. 150 These are things which they
are not entitled to do. But all these
things have been done because the
Centre wag not strong.

SHRI NARAYAN CHOUBEY (Mid-
napore): Will the hon. Minister kindly
let us know ‘whether the allocations to
various States are made on monthly
basig or on annual basis and also whe-
ther before allocating kerosene and
diesel oil to the States, he gets certain
demands from various States. The
hon. Minister has stated very Kkindly
that the previougs Government, on the
5th January, had made this cut. Will
he kindly state when the present Gov-
ernment is going to make up this cut
and restore the old thing? If that Gov-
ernment had made the cut, why can't
this Government make it up? As it has
come out from the various statements
made on the floor of the House, the
cut in Rajasthan has been 20 per cent.
Will he kindly let us know as to what
ig the cut in the State of West Bengal
Whether their instructions to check
black marketing, etc., are being follow-
ed or not? He has stated that they are
not being followed and a certain
amount of corruption ig taking place
in the matter of distribution of kero-
sene and diesel oil causing further
scarcity which should not have taken
place. I want to know whether your
instructions are being followed or not
and, if not apart from the meeting on
the 29th what other steps are you
going to take to see that your instruc-
tiong are followed in this matter?

Lastly, will you kindly state whe-
ther we can expect some amelioration
of this condition or as you have stated
so far., we have understood in what-
ever 'ways and means you have stated,
that you expect the same condition as
it ig today will continue?

SHRI P. C. SETHI: I am gorry about
the depressed feeling the hon. Mem-
ber is having. We are absolutely con-
fident that we will overcome this situ-
ation. There is no shortage of diesel
or kerosene and jif there is any.. .
(Interruptions). Give us time. What-
ever you have .spoil in three years,
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please give us three months to im-
prove it. '

MR, SPEAKER: Shri Chandra Pal
Shailani.

SHRI NARAYAN CHOUBEY: What
about my other questions? The pre-
vious government made a cut. When
are you going to restore it?

SHRI P, C. SETHI: The hon. Mem-
ber asked whether there was an extra-
ordinary cut for West Bengal. Now it
was a 20 per cent cut on a uniform
basis for all the States eflected by the
previous Government on January 3,

1980,

As far as the restoration is concern=
ed, I said we are trying to tie it up
with the imports and we are trying to
review the products and I can assure
the hon, Member that not only we
would be able to restore the cut but we
will be able to flood.
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MR. SPEAKER: There are spates of
questions, You are to ask one ques-
tion,

SHRI1 HARIKESH BAHADUR
(Gorakhpur): Sir, according to the
rules, the hon. Member cannot ask five
questions, .

MR. SPEAKER: He has split up the
one question into parts. Please sit
down. (Interruptions.) Members should
yhot interrupt him at all. Order, order.
Let the Minister reply. All of you
will please sit down,
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CANCELLA-
TION OF SITTING

MR. SPEAKER: Members are aware
that the 31st January, 1980 has been
declared a closed holiday in all the
Government of India Offices on ac-
count of Milad-un-uabi or Id-e-Milad,
the birthday of Prophnet Hazarat
Mohammad. I have discussed the
question of cancellation of sitting of
Lok Sabha fixed for 31st January,
1980 with the Leaders of the Party/
Groups in the House. They have all
agreed that the sitting may be can-
celled. Accordingly, the House wili

not sit on Thursday, the 31st January,
1980.

Replies to both Starred and Un-
starred Questions listed for that day
will be laid on the Table at the sit-

ting to be held on the 1st February,
1980.

Now, statement by the Minister of
Parliamentary Affairs.

BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (SHRI BHISHMA NARAIN
SINGH): With your permission, Sir,
{ rise to announce that Government
Business in this House during the:
week commencing 28th January,
1980, will consist of:T

(1) Consideration of any item of
Government Business carried over
from today’s Order Paper

(2) Discussion and voting on :

(ii) Supplementary Demands for
Grants (Railways) for 1979-80. -

(ii) Supplementary Demands for
Grant; (Railways) for 1979-80.

(3) Further consideration and
passing of the Government of Union
Territories (Amendment) Bill, 1980.



